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CORAN4 SIIITI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI RAVIKUMAR DURAISAMY
MEMBER (T)

OIiDIllt SIIEET OF THE HEAI{NC OF MUMBAI IIENCH OF l't{E NATIONAL
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NAME OF TF1E PARTIES: Jitcndra I'alande
r'ls'

Parte Casters Pvt. Ltd

INSOLVENCY & I]ANKRUPTCY CODL 2016.

OITDEII

At re(luest of thc I'etitioner's C()Llnsel, list this mattcr on 03.10.2018.

RAVIKUMAR DURAISAMY
Member (Technical)

I].S.V. I'RAKASH KUMAR
Member (Judicial)
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